\ 2301 TEM NO. 63 REG STRAR COURT. 1 SECTI ON XI A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 4031-4032 CF 2009

BEFORE THE REG STRAR S. G SHAH

ORI SSA POWER GENERATI ON CORP. LTD. Appel | ant (s)
VERSUS
ORI SSA ELECTRI CI TY REG. COW & ORS. Respondent (s)

(Wth appln(s) for PERM SSI ON TO PLACE ADDL. FACTS AND GROUNDS and
prayer for interimrelief and office report)

Date: 01/12/2010 These Appeal s were called on for hearing today.

For Appellant(s)
Ms. Shiraz Contractor Patodi a, Adv.

For Respondent (s)

Mari e Ri ba, Adv.

Raj Kumar Meht a, Adv.
Vi noo Bhagat , Adv
Radha Shyam Jena , Adv

SS5F

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Statenent of case is to be filed before 21.1.2011

(S. G SHAH)
REG STRAR

rd



